Details of license holders

*17. SH. RAKESH DAULTABAD, M.L.A (BADSHAHPUR): Will the Town and
Country Planning and Urban Estate Minister be pleased to state that:-:-

Will the Chief Minister be pleased to state:-

a) the details of the license holders to whom completion certificates have
been granted under Section 3 and Section 24 read with rule 16 and the licenses
cancelled under Section 8 of the Haryana Development and Regulation of Urban
Area Act, 1975 (Act of 1975) and its rules in district Gurugarm since granting the
first license till to date together with their license number, date of the license, area,

development plan, sector number and date of expiry;

b) the details of the persons who have contravened the conditions of a

license as per Section 10 of the above said Act; and

c) the details of the persons who have been called upon or given show cause
notice under Section 10(2) of the above said Act in Gurugram district since

granting the first license till to date together with the details thereof ?

REPLY-
Manohar Lal, Chief Minister
Sir,

A statement is laid on the table of the House.



STATEMENT- (Starred Question no. 17, Monsoon Session-2022)

a) The Department has granted completion certificates for 93 number of
licenses in District Gurugram under section 3(7) of Haryana Development and
Regulation of Urban Areas Act, 1975 read with Rule 16 of Rules, 1976. The details

of such licenses are annexed at Annexure ‘A’.

The Department has cancelled 21 number of licenses in District Gurugram
under section 8 of Haryana Development and Regulation of Urban Areas Act, 1975
read with Rule 18 of Rules, 1976. The details of such licenses are annexed at

Annexure ‘B’.

b) The details of such colonizers who have contravened the conditions of
license and penal action under Section 10 of the Act of 1975 has been initiated

after taking cognizance of the same, is annexed at Annexure ‘C’.

c) Primarily, under Section 10(2) of the Haryana Development and Regulation
of Urban Areas Act, 1975, show cause notices for contravention of the provisions of
the Act, ibid, against setting up of unauthorized colonies are issued by the
Department. Nevertheless, few notices are also issued to colonizers/ third parties/
owners / allotees at the field office level but the information is not available in a
structured format, as desired. Hence, to provide the said information, three months

time may be granted.



Details of completion certificates granted in District Gurugram - as on

Annexure ‘A’

04.08.2022
Sr. | License Date of Developer Purpose Total Develop Sector Validity of Date of
No No grant of Name Area of ment license grant of
license license Plan completion
(acre) certificate
1 30-35 31.01.1992 Sarda Plywood RPL 102.05 GMUC 40, 45, 30.01.2020 03.04.2019
Ltd 46
2 76-77 23.12.1992 RPL 19.61 22.12.2019
3 22 09.10.2003 RPL 4.97 10.08.2019
4 74 25.09.2010 RPL 0.85 24.09.2020
5 89-95 03.07.1998 Uddar Gagan RPL 109.38 GMUC 54 07.02.2019 16.01.2018
Properties &
6 43 19.11.2003 Others RPL 5.89 18.11.2017
7 44-47 27.11.2003 RPL 13.73 26.11.2017
8 152-156 | 21.09.2005 RPL 7.99 20.09.2017
9 1208- 23.10.2006 RPL 3.99 22.10.2017
1209
10 233 15.10.2007 RPL 0.35 14.10.2017
11 1077 19.08.2006 Bestech India IT 5.83 GMUC 37 17.08.2017 03.03.2021
Pvt. Ltd
12 108 27.05.2008 Bestech India IT 6.31 GMUC 48 26.05.2018 30.05.2019
Pvt. Ltd
13 14 21.10.1994 Rishi RGH 22.83 GMUC 47,49 20.10.2019 09.10.2020
Appartments
Pvt Ltd
14 16 06.05.1997 Mansarover- RGH 10.125 GMUC 22 05.05.2017 02.08.2017
Ramshaver
Poultry
Breeding
farms
15 48-50 07.05.2004 Vipul Ltd. RGH 11.4 GMUC 53 05.05.2011 24.06.2021
16 19-20 05.02.2004 Parth finance RGH 12.73 GMUC 48 04.02.2014 30.05.2017
Pvt Ltd
17 | 180-182 17.12.2004 Indo Varun RGH 10.64 GMUC 49 16.12.2013 30.05.2017
Hotels &
Resorts Pvt.
Ltd.
18 | 176-179 17.12.2004 JKB RGH 10.04 GMUC 49 16.12.2013 14.11.2017
Construction
Ltd
19 29-37 25.07.2005 Bestech India RGH 13.62 GMUC 47 24.07.2017 10.07.2019
Pvt. Ltd
20 1189- 28.09.2006 Uddar Gagan RGH 11.32 GMUC 54 27.09.2015 13.06.2014
1193 Properties Pvt.
Ltd & Others
21 3-12 22.07.2005 JMD Itd RGH 11.08 GMUC 33 21.07.2017 12.07.2017
22 22 06.06.2009 RGH 0.25 GMUC 05.06.2019
23 21-24 19.02.1999 Mantri Comm. 4.07 GMUC 48 18.02.2012 10.11.2017
Housing and
Construction
Ltd
24 77-78 27.04.1998 Phoolwati and Comm. 3.19 GMUC 26 18.05.2011 12.12.2017
Ram Rati
25 35-46 21.03.1998 Homeage Comm. 2.16 GMUC 43 20.03.2013 06.05.2014
Builders.
26 47-59 21.03.1998 God Gift Comm. 2.07 GMUC 52 20.03.2008 26.11.2007
Properties Pvt
Ltd
27 79 30.04.1998 SB Developers Comm. 4.42 GMUC 26 29.07.2001 29.03.2001
Pvt Ltd
28 60-61 15.04.1998 Sarvmanglam Comm. 4.02 GMUC 26 14.02.2005 25.02.2005
Builders &
Developers
Pvt. Ltd



https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC-486%20RGH%20GUR.pdf
https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC-486%20RGH%20GUR.pdf

Sr. | License Date of Developer Purpose Total Develop Sector Validity of Date of
No No grant of Name Area of ment license grant of
license license Plan completion
(acre) certificate
29 42-44 28.07.2000 Tara chand Comm. 2.38 GMUC 43 27.07.2011 14.11.2017
30 2 23.05.2001 Moonlight Comm. 1.67 GMUC 28 22.05.2005 18.02.2015
Continental
Pvt. Ltd
31 9 21.11.2001 Unitech Ltd Comm. 4.39 GMUC 43 20.11.2003 07.10.2005
32 9-10 24.06.2003 Gajraj SIngh Comm. 1.97 GMUC 28 23.06.2009 22.06.2009
33 8 05.06.2003 Kishan Chand, Comm. 3.125 GMUC 28 04.06.2013 21.05.2013
sikanderpur
Ghosi
34 82-84 08.07.2004 Active Comm. 2.22 GMUC 28 07-07-2024 17.09.2021
Securities Pvt.
Ltd.
35 400 12.01.2006 Paras Comm. 2.29 GMUC 54 11.01.2009 30.04.2009
Buildtech Pvt.
Ltd
36 12 03.02.2004 Pegasus Comm. 2.74 GMUC 53 02.02.2014 08.11.2019
Buildtech Pvt
Ltd
37 31-34 04.03.2004 DD Resorts Comm. 3.88 GMUC 43 03.03.2009 11.05.2009
38 13 22.07.2005 Atlantic Comm. 2.03 GMUC 48 21.7.2011 05.03.2010
Realtors Pvt.
Ltd.
39 21-22 05.02.2004 Omaxe Comm. 2.26 GMUC 48 04.02.2009 10.02.2009
Construction
Ltd
40 457 15.02.2006 ALM Infotech Comm. 3.31 GMUC 47 14.02.2016 03.06.2016
City Pvt. Ltd
41 464 26.02.2006 Jaycee Comm. 3.65 GMUC 47 25.02.2014 28.02.2014
landbase pvt
1td
42 51-55 14.05.2004 PNV Securities Comm. 2.06 GMUC 28 13.05.2015 21.11.2017
Pvt. Ltd
43 292 16.12.2005 Parsvnath Comm. 2.42 GMUC 49 15.12.2011 13.12.2011
Developers Ltd
44 61-63 25.07.2005 Ajay Aggarwal Comm. 2 GMUC 49 24.07.2011 10.12.2010
Enterprises
Ltd
45 64 25.07.2005 Indian Airlines Comm. 4 GMUC 28 24.07.2009 24.08.2009
46 | 525-526 05.03.2006 Ashutosh Comm. 2.77 GMUC 50 04.03.2014 10.09.2013
Developers
47 1039- 17.07.2006 Haryana Comm. 2.49 GMUC 54 16.07.2011 20.12.2010
1040 Orchards Pvt.
Ltd.
48 186 08.06.2007 Bal Prada Info Comm. 2.24 GMUC 56 07.06.2013 06.08.2012
Services Pvt
Ltd
49 117 04.06.2008 Parkash Comm. 2.43 GMUC 51 03.06.2016 02.07.2015
Infrastructure
Developer Ltd
50 247 26.10.2007 Ansal Comm. 2.24 GMUC 56 25.10.2015 17.10.2014
Buildwell Ltd
51 94 12.05.2008 Gupta Comm. 2.25 GMUC 21 11.05.2014 21.04.2014
Promoters Pvt.
Ltd
52 42-47 18.12.1995 Ajay RPL 115.11 GMUC 49 17.12.2017 13.12.2017
Enterprises
Pvt. Ltd.
53 34 11.06.1997 Millenium Comm. 2.97 GMUC 27 06-10-2001 01.04.2001
Plaza India
54 30 07.04.2000 Comm. 0.11 04-06-2002
55 35 30.06.1997 Sh Bharat Comm. 2.181 GMUC 25 29.06.2004 27.08.2003
Singh s.o Lt.
Sh Lal Singh
56 41 06-07-2017 ROF Housing Comm. 0.49 GMUC 43 05.07.2022 06.07.2022

&
Infrastructure
Pvt. Ltd &
others



https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC%20371A%20OF%202003.pdf
https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC%20371A%20OF%202003.pdf
https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC%20371A%20OF%202003.pdf
https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC%20394A%20OF%202004.pdf
https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC%20394A%20OF%202004.pdf
https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC%20394A%20OF%202004.pdf
https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC%20410A%20OF%202004.pdf
https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC%20410A%20OF%202004.pdf
https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC%20410A%20OF%202004.pdf
https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC%20423A%20OF%202004.pdf
https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC%20425A%20OF%202005.pdf
https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC%20425A%20OF%202005.pdf
https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC%20425A%20OF%202005.pdf
https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC%20431A%20OF%202004.pdf
https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC%20431A%20OF%202004.pdf
https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC%20431A%20OF%202004.pdf
https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC%20432A%20OF%202006.pdf
https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC%20432A%20OF%202006.pdf
https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC%20433A%20OF%202006.pdf
https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC%20433A%20OF%202006.pdf
https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC%20433A%20OF%202006.pdf
https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC%20446A%20OF%202004.pdf
https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC%20446A%20OF%202004.pdf
https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC%20482A%20OF%202005.pdf
https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC%20482A%20OF%202005.pdf
https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC%20482A%20OF%202005.pdf
https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC%20508A%20OF%202006.pdf
https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC%20508A%20OF%202006.pdf
https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC%20761A%20OF%202006.pdf
https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC%20761A%20OF%202006.pdf
https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC%20761A%20OF%202006.pdf
https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC%201007A%20OF%202007.pdf
https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC%201007A%20OF%202007.pdf
https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC%201007A%20OF%202007.pdf
https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC-1512-Baani.pdf
https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC-1512-Baani.pdf
https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC%201687A%20OF%202008.pdf
https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC%201687A%20OF%202008.pdf
https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC%201687A%20OF%202008.pdf

Sr. | License Date of Developer Purpose Total Develop Sector Validity of Date of
No No grant of Name Area of ment license grant of
license license Plan completion
(acre) certificate
57 27 15.06.2009 Kay-Kay Comm. 2.481 GMUC 66 14.06.2019 17.02.2021
Buildtech
/Spaze Tower
58 255 08.11.2007 Prajakta Comm. 5.656 GMUC 65 07.11.2015 20.05.2016
Colonizers
59 161 07.08.2008 Toucan Real Comm. 3.1675 | GMUC 60 06.08.2018 11.07.2017
Estate
60 43 01.08.2009 Afresh Comm. 2.943 GMUC 66 31.07.2017 27.07.2017
Builders P
61 42 01.08.2009 Sh Roshan RGH 17.7062 | GMUC 70 31.07.2017 25.07.2017
Lal, Smt
Sushila Devi &
others C/o
Tulip
62 41 04.03.2008 Bestech India RGH 10.7479 | GMUC 67 03.03.2014 28.05.2019
63 104 15.05.2008 Splendor Land Comm. 2.708 GMUC 65 14.05.2018 21.06.2018
Base
64 2 24.01.2009 JMD Ltd. Comm. 2.8625 | GMUC 62 23.01.2019 27.07.2018
65 236 22.10.2007 Gupta RGH 10.906 | GMUC 70 21.10.2019 05.09.2019
Promoters
66 32 19.02.2008 Spaze Towers Comm. 2.9437 | GMUC 69 18.02.2020 30.04.2019
67 88 28.10.2010 DLF New RPL 100.506 | GMUC 73 27.10.2023 01.05.2013
Gurgaon
Homes
Developers
68 21 20.3.2012 DLF Home RPL 7.006 GMUC 73 19.03.2025 01.05.2013
Developers
69 109 26.10.2012 DLF New RPL 3.9 GMUC 73 25.10.2023 28.06.2017
Gurgaon
Homes Dev's
Pvt. Ltd.
70 23 17.05.2013 Commander Comm. 2.20 GMUC 63A 16.05.2017 24.01.2020
Realtors Pvt.
Ltd./
Blackberry
71 134 28.06.2008 Spaze Tower Comm. 3.956 GMUC 69 27.06.2018 25.06.2021
Pvt. Ltd.
72 132 25.08.2014 Premium AGH 5.06875 | GMUC 69-70 24.08.2019 02.07.2021
Infratech Pvt.
Ltd. C/o Tulip
Infratech
73 131 28.06.2008 Ojos Comm. 2.425 GMUC 70 27.06.2020 23.08.2021
Developers
Pvt. Ltd.
74 20 07.08.2020 Emaar India Comm. 5.7354 | GMUC 65 06.08.2025 28.01.2022
Ltd
75 222 17.09.2007 Picadly Hotels Comm. 3.64 GMUC 83 16.09.2013 22.06.2012
76 223 17.09.2007 Picadly Hotels Comm. 2.75 GMUC 83 16.09.2013 22.06.2012
77 225 19.09.2007 Tulip Infratech RGH 13.85 GMUC 89 18.09.2017 18.07.2017
78 22 12.02.2008 DLF Universal RGH 21.51 GMUC 90 11.02.2020 01.09.2020
79 43 05.03.2008 Mahindra Life RGH 17.17 GMUC 110A 04.03.2018 08.02.2018
Space
Developers
Ltd.
80 72 28.03.2008 DLF New RGH 10.80 GMUC 90 27.03.2020 01.09.2020
Gurgaon
Homes
Developers
81 73 28.03.2008 DLF New RGH 14.35 GMUC 91 27.03.2020 28.02.2018
Gurgaon
Homes

Developers




Sr.
No

License
No

Date of
grant of
license

Developer
Name

Purpose

Total
Area of
license

(acre)

Develop
ment
Plan

Sector

Validity of
license

Date of
grant of
completion
certificate

82

85

11.04.2008

Vatika Land
Base

RGH

19.36

GMUC

82

10.04.2018

19.12.2018

83

114

01.06.2008

Vatika Land
Base

RGH

17.16

GMUC

82,83

31.05.2018

23.10.2019

84

191

22.11.2008

DLF New
Gurgaon
Homes
Developers

RGH

12.06

GMUC

82A

21.11.2020

28.11.2019

85

61

28.10.2009

Magnum
International
Trading Co (P)
Ltd.

RGH

12.52

GMUC

84,83

27.10.2019

13.12.2019

86

64

05.11.2009

DLF New
Gurgaon
Homes
Developers

RGH

0.47

GMUC

82A

04.11.2019

28.11.2019

87

80

03.12.2009

DLF New
Gurgaon
Homes
Developers

RGH

2.64

GMUC

90

02.12.2019

01.09.2020

88

88

30.12.2009

DLF New
Gurgaon
Homes
Developers

RGH

11.10

GMUC

90

29.12.2019

08.11.2019

89

18

15.05.2017

Silverlake
Buildtech Pvt.
Ltd.

DDJAY-
APHP

12.86

Farukh
nagar

14.05.2022

01.03.2021

90

37

28.06.2017

Savyasachi
Infrastructure
Pvt. Ltd.

DDJAY-
APHP

9.04

Farukh
nagar

27.06.2022

11.01.2021

91

178

11.10.2008

Cordial
Infrastructure
Pvt. Ltd.

Comm.

Gual
Pahari

10.10.2014

12.08.2014

92

40

01.03.2019

Signature
Global Homes
Pvt. Ltd.

DDJAY-
APHP

6.29375

Sohna

36

29.02.2024

10.09.2021

93

130

07.12.2019

Signature
Global Homes
Pvt. Ltd.

DDJAY-
APHP

4.2625

Sohna

36

06.12.2024

10.09.2021

NOTE : The abbreviations used in the above table are as follows :-

AHP - Affordable Residential Group Housing Colony.
COMM - Commercial Colony.
DDJAY -APHP - Affordable Residential Plotted colony.
IT- Cyber Park
RGH- Residential Group Housing Colony.
RPL- Residential Plotted Colony.



http://tcpharyana.gov.in/Licences/PDF%202017/18%20of%202017.pdf
http://tcpharyana.gov.in/Licences/PDF%202017/37%20of%202017.pdf

List of Cancelled licenses in District Gurugram (as on 04.08.2022)

Annexure ‘B’

Sr. | Developer License | Dated Purpose | Area Dev. Validity of | Cancelled Sector
No. | Name No (Acre) Plan license on Covered
1 Ardee city 58-67 of | 29.12.1995 | RPL 209.429 | GMUC | 28.12.2024 | 02.09.2021 | 51,52 &
1995 57
2 01-09 of | 15.02.1997 14.02.2025
1997
3 02-13 of | 17.03.1998 16.03.2025
1998
4 49-65 of | 08.11.2002 07.11.2024
2002
5 Pal 42 of 02.03.2008 | RGH 10.25 GMUC | 01.03.2014 | 12.08.2015 | 95
Infrastructure | 2008
& Developers
Pvt. Ltd
6 Skylight 203 of 15.12.2008 | Comm. 2.701 GMUC | 14.12.2012 | 09.03.2022 | 83
hospitality 2008
Pvt. Ltd. In
collaboration
with DLF
Homes
Developers
Ltd.
7 Pal 45 of 18.08.2009 | RGH 12 GMUC | 18.08.2013 | 27.05.2015 | 70A
Infrastructure | 2009
and
Developers
Pvt. Ltd.
8 Gentle 12 of 03.02.2010 | Comm. 1.6 GMUC | 02.02.2014 | 10.09.2012 | 66
Realtors 2010
9 New India City | 20 of 17.03.2011 | RGH 10.562 GMUC | 16.03.2015 | 24.10.2016 | 73
Developers 2011
10 Universal 88 of 28.09.2011 | Comm. 2.8375 GMUC | 27.09.2015 | 11.11.2019 | 70A
Buildwell Pvt. 2011
Ltd.
11 Parkwood 90 of 30.09.2011 | IT Park 14.5063 | GMUC | 29.09.2015 | 02.08.2018 | 74
Gurgaon IT 2011
Park Pvt. Ltd
12 Vesta Builders | 93 of 24.10.2011 | IT Park 6.19167 | GMUC | 23.10.2015 | 03.11.2016 | 70
2011
13 Celestial 101 of 29.11.2011 | Comm. 3.409 GMUC | 28.11.2015 | 04.01.2017 | 71
Estate 2011
14 RMS Estates 23 of 27.03.2012 | RGH 18.0625 | GMUC | 26.03.2016 | 30.07.2018 | 107
Pvt. Ltd 2012
15 Desert Moon 94 of 05.09.2012 | RGH 10.92 GMUC | 04.09.2016 103
Realtors Pvt. 2012 22.09.2021
Ltd.
16 Unitech Ltd 9 of 09.03.2013 | RPL 1.00 GMUC | 08.03.2017 | 18.05.2021 | 49, 50 &
2013 57
17 Travancore 14 of 03.04.2013 | Comm. 2.49 GMUC | 03.04.2017 | 20.07.2018 | 102
Marketing Pvt | 2013
Ltd
18 Ambience 60 of 16.07.2013 | Comm. 3.6562 GMUC | 15.07.2017 82
Infrastructure | 2013 09.07.2021
Developers
Pvt. Ltd.
19 Stanford 86 of 16.10.2017 | RGH 3.75 GMUC | 15.10.2022 11.03.2019 | 30 & 41
Developers & 2017
infrastructure
Pvt. Ltd.
20 Mahira 106 of 22.12.2017 | AGH 9.96875 | GMUC | 21.12.2022 | 09.05.2022 | 68
Infratech Pvt. 2017

Ltd. (Formerly
known as Sai
Aaina Farms
Pvt. Ltd.




Sr. | Developer License | Dated Purpose | Area Dev. Validity of | Cancelled Sector

No. | Name No (Acre) Plan license on Covered

21 Headway 79 of 16.10.2020 | RGH 10.44 GMUC | 15.10.2014 | 12.07.2021 | 103
Buildcon Pvt 2010

Ltd

NOTE : The abbreviations used in the above table are as follows :-

AGH- Affordable Residential Group Housing Colony

COMM - Commercial Colony

DDJAY -APHP - Affordable Residential Plotted colony

IT- Cyber Park
RGH- Residential Group Housing Colony.
RPL- Residential Plotted Colony.




Annexure ‘C’

Details of colonizers against whom penal action initiated under section

10 of Act of 1975 due to contravention of licence conditions

Sr. | License Date of grant Developer Purpose | Total Area | Development | Sector Details of penal
No | No of license Name of license Plan action initiated
(acre) section 10 of Act
of 1975 due to
contravention of
license
conditions

1 58-67 of 29.12.1995, Gopal Das | RPL 209.429 GMUC 51,52 & | FIR was lodged
1995, 15.02.1997, Estates and 57 against the
1-9 of 17.03.1998 & Housing Pvt. licencee
1997, 2- 08.11.2002 Ltd. and companies and
13 of Others the Directors
1998 & under Section
49-65 of 10(1) of Act of
2002 1975.

2 71-75 of 28.10.1992, Malibu RPL 204.796 GMUC 47,48 & | FIR (0628 of 2020)
1992, 4-8 18.03.1993, Estate Pvt. 50 was lodged
of 1993, 08.12.1994, Ltd. and against the
15-19 of 15.11.1995, others licencee
1994, 4-8 | 21.07.1997 & companies and
of 1995, 31.01.2008 the Directors
36-46 of under Section
1997 & 10(1) of Act of
15 of 1975.

2008

3 53-60 of 31.12.1994, Sheetal RPL 327.763 GMUC 47, 50, FIR (0067 of 2020)
1994, 9- 20.11.1995, International 51,52 & | was lodged
24 of 12.05.2008 & Pvt. Ltd. and 57 against the
1995, 98 17.05.2009 others licencee company.
of 2008,

08 of
2009
4 13-19 of 26.06.2002 Aerens Comm. 3.953 GMUC 53 FIR lodged vide
2002 Infotech Pvt. FIR No.279 dated
Ltd. and 13.07.2018
Senior
Builders Pvt.
Ltd.

5 106 of 22.12.2017, Mabhira AGH 9.96875, GMUC 68, 104, FIR No.175 dated
2017, 07.09.2021, Infratech Pvt. 10.44, 103, 95, 18.05.2022 has
66 of 01.03.2019, Ltd. 5.40, 63A been logded by
2021, 10.09.2020, (Formerly 6.05, DTP(E), Gurugram
31 of 27.11.2019 known as Sai 4.98 in Police Station
2019, Aaina Farms Rajendra Park/
24 of Pvt. Ltd ) Sector-65/ Sector-
2020, Czar 10, Gurugram.
128 of Buildwell Pvt
2019 Ltd.

6 103 of 05.09.2019 Ocean Seven | AGH 5.1 GMUC 70 Directions have
2019 Buildtech been issued vide

Pvt. Ltd. this office memo
dated 20.07.2022
to lodge FIR
against the
coloniser

7 64 of 21.08.2010 Brahma City | RPL 151.569 GMUC 60, 61, FIR No. 50 dated
2010 Pvt. 62, 63, 25.02.2022 has

Ltd./Krrish 65 been lodged by

Realtech Pvt. District Town

Ltd. Planner (Enf.),
Gurugram against
Krrish Realtech

Pvt. Ltd.




Sr.

No

License
No

Date of grant
of license

Developer
Name

Purpose

Total Area
of license
(acre)

Development
Plan

Sector

Details of penal
action initiated
section 10 of Act
of 1975 due to
contravention of
license
conditions

190 of
2008, 58
of 2013,
79 of
2014

22.11.2008,
13.07.2013 &
07.08.2014

Chintels
India Ltd.

RPL

166.42

GMUC

106,108
& 109

FIR stands lodged
in P.S. Bajghera
on 13.12.2018.
(FIR No.291
dt.13.12.2018)

32 of
2012

12.04.2012

Identity
Buildtech

RGH

GMUC

103

FIR No. 261 dated
16.08.2014 lodged
at Police Station
Bajghera,
Gurugram

10

94 of
2012

05.09.2012

Desertmoon

Realtors Pvt.

Ltd.

RGH

10.92

GMUC

103

Letter dated
07.10.2014 was
issued to District
Town Planner (E),
Gurugram to
initiate penal
action under
Section-10 of Act
of 1975

11

204 of
2007

11.08.2007

Raheja
Developers
Ltd.

RGH

10.688

GMUC

108

FIR lodged vide
FIR No.311
dt.03.08.2021

12

251 of
2007 &
09 of
2008

02.11.2007 &
17.01.2008

Chintels
India Ltd.

RGH

12.306

GMUC

109

FIR has been
lodged against the
developer,
Structural
Engineer and
others in the
incident dated
10.02.2022, where
the roof slabs of of
5 floors collapsed
in Tower-D of the
project.

13

32 of
2012

22.04.2012

Identity
buildtech
(Adal
landmark)

RGH

GMUC

103

Complaint was
sent vide this
office memo no.
973 dated
01.12.2015, memo
no. 770 dated
06.10.2015,

memo no. 698
dated 14.09.2015,
memo no. 657
dated 08.09.2015,
memo no. 637
dated 28.08.2015
and memo no. 288
dated 03.06.2016
for including the
name of offender
with FIR no. 85
dated 21.03.2015
at Police Station
Rajendera  Park,
Gurugram.




Sr. | License Date of grant Developer Purpose | Total Area | Development | Sector Details of penal
No | No of license Name of license Plan action initiated
(acre) section 10 of Act
of 1975 due to
contravention of
license
conditions
14 | 48 of 29.05.2011 Adal RGH 12.84 GMUC 86 FIR no. 295 dated
2011, Landmarks 02.07.2015 lodged
1000f PVt. Ltd. at Police Station
2012 (Earlier Kherki Dhaulan,
Called Era Gurugram
landmarks) Also, Complaint

was sent vide this
office memo no.
304 dated
27.05.2015 and
memo no. 678
dated 08.09.2015
and memo no. 713
dated 16.09.2015
for including the
name of offender
with FIR no. 295
dated 02.07.2015

NOTE : The abbreviations used in the above table are as follows :-
AGH- Affordable Residential Group Housing Colony
COMM - Commercial Colony
RGH- Residential Group Housing Colony.
RPL- Residential Plotted Colony.




NOTE FOR PAD

The Department of Town and Country Planning, Haryana grants licenses to
colonisers for setting up of various types of colonies under Section 3(3)(a) of
Haryana Development and Regulation of Urban Areas Act, 1975 (hereinafter
referred to as ‘Act of 1975’). The Department has granted total number of 1296
licenses in District Gurugram for setting up of various types of colonies as on
04.08.2022.

2) Regarding grant of completion certificate: After the coloniser has laid out
the colony in accordance with the approved layout plan and executed the internal
development works in accordance with the approved design and specifications, he
may apply to the Director under Section 3(6) of Act of 1975 read with Rule 16(1) for
grant of completion or part-completion certificate. The Director may enquire into
such matters, as he deems necessary before granting such certificate.

3) After enquiry under section 3(6) of Act of 1975, the Director may, under
Section 3(7) of Act of 1975 read with Rule 16(2) of Rules 1976, by an order in
writing, grant completion or part-completion certificate on such terms and
conditions and after recovery of infrastructure augmentation charges, as may be
prescribed.

4) In District Gurugram, the department has granted completion certificates for
93 number of licenses as on 04.08.2022.

5) Regarding cancellation of license: A license granted under Act of 1975,
shall be liable to be cancelled by the Director under section 8 read with Rule 18 of
Rules 1976 if the colonizer contravenes any of the conditions of the license or the
provisions of the Act or the rules made thereunder.

6) In District Gurugram, the Department has cancelled 21 number of licenses
as on 04.08.2022.

7) Action under section 10 regarding contravention of conditions of
licence:- Section 10 of Act of 1975 provides for the following :-

10. Penalties.— (1) Any person who contravenes any of the
provisions of this Act or the rules made thereunder or any of the
conditions of a licence granted under section 3 shall be punishable
with imprisonment of either description for a term which may
extend to three years and shall also be liable to fine:

Provided that where only of the provisions of section 9 are
contravened the punishment of imprisonment shall not exceed six
months.

(2) Without prejudice to the provisions of sub-section (1), the
Director or any other officer authorized in writing by him in this



behalf may, by notice, served by post and if a person avoids
service, or is not available for service of notice, or refuses to accept
service, then by affixing a copy of it on the outer door or some other
conspicuous part of such premises, or in such other manner as may
be prescribed, call upon any person who has committed a breach of
the provisions referred to in the said sub-section to stop further
construction and to appear and show cause why he should not be
ordered to restore to its original state or to bring it in conformity
with the provisions of this Act or the rules framed thereunder, as
the case may be, any building or land in respect of which a
contravention such as is described in the said subsection has been
committed and if such person fails to show cause to the
satisfaction of the Director or such authorized officer within a
period of seven days, the Director or such authorized officer may
pass an order requiring him to restore such land or building to its
original state or to bring it in conformity with the provisions of this
Act or the rules framed there-under, as the case may be, within a
further period of seven day.

(3) If the order made under sub-section (2) is not carried out
within a specified period, the Director, or any other officer
authorized in writing by him in this behalf may, himself at the
expiry of the specified period, take such measures, as may appear
necessary to give effect to the order and the cost of such measure
shall, if effect to the order and the cost of such measure shall, if not
paid on demand being made to him, be recoverable from such
person as arrears of land revenue:

Provided that even before the expiry of the period mentioned
in the order under subsection (2), if the Director or such authorized
officer is satisfied that instead of stopping the construction, the
person continues with the contravention, the Director or such
authorized officer may himself take such measures, as may appear
necessary, to give effect to the order and the cost of such measures
shall if not paid on demand being made to him, be recoverable from
such person as arrears of land revenue.

8) The department has initiated penal action under section 10 of Act of 1975 in
14 cases in District Gurguram wherein the conditions of license(s) granted have

been contravened.
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Sr. | License Date of Developer Purpose Total Develop Sector Validity of Date of
No No grant of Name Area of ment license grant of
license license Plan completion
(acre) certificate
1 30-35 31.01.1992 Sarda Plywood RPL 102.05 GMUC 40, 45, 30.01.2020 03.04.2019
Ltd 46
2 76-77 23.12.1992 RPL 19.61 22.12.2019
3 22 09.10.2003 RPL 4.97 10.08.2019
4 74 25.09.2010 RPL 0.85 24.09.2020
5 89-95 03.07.1998 Uddar Gagan RPL 109.38 GMUC 54 07.02.2019 16.01.2018
Properties &
6 43 19.11.2003 Others RPL 5.89 18.11.2017
7 44-47 27.11.2003 RPL 13.73 26.11.2017
8 152-156 | 21.09.2005 RPL 7.99 20.09.2017
9 1208- 23.10.2006 RPL 3.99 22.10.2017
1209
10 233 15.10.2007 RPL 0.35 14.10.2017
11 1077 19.08.2006 Bestech India IT 5.83 GMUC 37 17.08.2017 03.03.2021
Pvt. Ltd
12 108 27.05.2008 Bestech India IT 6.31 GMUC 48 26.05.2018 30.05.2019
Pvt. Ltd
13 14 21.10.1994 Rishi RGH 22.83 GMUC 47,49 20.10.2019 09.10.2020
Appartments
Pvt Ltd
14 16 06.05.1997 Mansarover- RGH 10.125 GMUC 22 05.05.2017 02.08.2017
Ramshaver
Poultry
Breeding
farms
15 48-50 07.05.2004 Vipul Ltd. RGH 11.4 GMUC 53 05.05.2011 24.06.2021
16 19-20 05.02.2004 Parth finance RGH 12.73 GMUC 48 04.02.2014 30.05.2017
Pvt Ltd
17 | 180-182 17.12.2004 Indo Varun RGH 10.64 GMUC 49 16.12.2013 30.05.2017
Hotels &
Resorts Pvt.
Ltd.
18 | 176-179 17.12.2004 JKB RGH 10.04 GMUC 49 16.12.2013 14.11.2017
Construction
Ltd
19 29-37 25.07.2005 Bestech India RGH 13.62 GMUC 47 24.07.2017 10.07.2019
Pvt. Ltd
20 1189- 28.09.2006 Uddar Gagan RGH 11.32 GMUC 54 27.09.2015 13.06.2014
1193 Properties Pvt.
Ltd & Others
21 3-12 22.07.2005 JMD Itd RGH 11.08 GMUC 33 21.07.2017 12.07.2017
22 22 06.06.2009 RGH 0.25 GMUC 05.06.2019
23 21-24 19.02.1999 Mantri Comm. 4.07 GMUC 48 18.02.2012 10.11.2017
Housing and
Construction
Ltd
24 77-78 27.04.1998 Phoolwati and Comm. 3.19 GMUC 26 18.05.2011 12.12.2017
Ram Rati
25 35-46 21.03.1998 Homeage Comm. 2.16 GMUC 43 20.03.2013 06.05.2014
Builders.
26 47-59 21.03.1998 God Gift Comm. 2.07 GMUC 52 20.03.2008 26.11.2007
Properties Pvt
Ltd
27 79 30.04.1998 SB Developers Comm. 4.42 GMUC 26 29.07.2001 29.03.2001
Pvt Ltd
28 60-61 15.04.1998 Sarvmanglam Comm. 4.02 GMUC 26 14.02.2005 25.02.2005
Builders &
Developers
Pvt. Ltd
29 42-44 28.07.2000 Tara chand Comm. 2.38 GMUC 43 27.07.2011 14.11.2017



https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC-486%20RGH%20GUR.pdf
https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC-486%20RGH%20GUR.pdf

Sr. | License Date of Developer Purpose Total Develop Sector Validity of Date of
No No grant of Name Area of ment license grant of
license license Plan completion
(acre) certificate
30 2 23.05.2001 Moonlight Comm. 1.67 GMUC 28 22.05.2005 18.02.2015
Continental
Pvt. Ltd
31 9 21.11.2001 Unitech Ltd Comm. 4.39 GMUC 43 20.11.2003 07.10.2005
32 9-10 24.06.2003 Gajraj SIngh Comm. 1.97 GMUC 28 23.06.2009 22.06.2009
33 8 05.06.2003 Kishan Chand, Comm. 3.125 GMUC 28 04.06.2013 21.05.2013
sikanderpur
Ghosi
34 82-84 08.07.2004 Active Comm. 2.22 GMUC 28 07-07-2024 17.09.2021
Securities Pvt.
Ltd.
35 400 12.01.2006 Paras Comm. 2.29 GMUC 54 11.01.2009 30.04.2009
Buildtech Pvt.
Ltd
36 12 03.02.2004 Pegasus Comm. 2.74 GMUC 53 02.02.2014 08.11.2019
Buildtech Pvt
Ltd
37 31-34 04.03.2004 DD Resorts Comm. 3.88 GMUC 43 03.03.2009 11.05.2009
38 13 22.07.2005 Atlantic Comm. 2.03 GMUC 48 21.7.2011 05.03.2010
Realtors Pvt.
Ltd.
39 21-22 05.02.2004 Omaxe Comm. 2.26 GMUC 48 04.02.2009 10.02.2009
Construction
Ltd
40 457 15.02.2006 ALM Infotech Comm. 3.31 GMUC 47 14.02.2016 03.06.2016
City Pvt. Ltd
41 464 26.02.2006 Jaycee Comm. 3.65 GMUC 47 25.02.2014 28.02.2014
landbase pvt
Itd
42 51-55 14.05.2004 PNV Securities Comm. 2.06 GMUC 28 13.05.2015 21.11.2017
Pvt. Ltd
43 292 16.12.2005 Parsvnath Comm. 2.42 GMUC 49 15.12.2011 13.12.2011
Developers Ltd
44 61-63 25.07.2005 Ajay Aggarwal Comm. 2 GMUC 49 24.07.2011 10.12.2010
Enterprises
Ltd
45 64 25.07.2005 Indian Airlines Comm. 4 GMUC 28 24.07.2009 24.08.2009
46 | 525-526 05.03.2006 Ashutosh Comm. 2.77 GMUC 50 04.03.2014 10.09.2013
Developers
47 1039- 17.07.2006 Haryana Comm. 2.49 GMUC 54 16.07.2011 20.12.2010
1040 Orchards Pvt.
Ltd.
48 186 08.06.2007 Bal Prada Info Comm. 2.24 GMUC 56 07.06.2013 06.08.2012
Services Pvt
Ltd
49 117 04.06.2008 Parkash Comm. 2.43 GMUC 51 03.06.2016 02.07.2015
Infrastructure
Developer Ltd
50 247 26.10.2007 Ansal Comm. 2.24 GMUC 56 25.10.2015 17.10.2014
Buildwell Ltd
51 94 12.05.2008 Gupta Comm. 2.25 GMUC 21 11.05.2014 21.04.2014
Promoters Pvt.
Ltd
52 42-47 18.12.1995 Ajay RPL 115.11 GMUC 49 17.12.2017 13.12.2017
Enterprises
Pvt. Ltd.
53 34 11.06.1997 Millenium Comm. 2.97 GMUC 27 06-10-2001 01.04.2001
Plaza India
54 30 07.04.2000 Comm. 0.11 04-06-2002
55 35 30.06.1997 Sh Bharat Comm. 2.181 GMUC 25 29.06.2004 27.08.2003
Singh s.o Lt.
Sh Lal Singh
56 41 06-07-2017 ROF Housing Comm. 0.49 GMUC 43 05.07.2022 06.07.2022

&
Infrastructure
Pvt. Ltd &
others



https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC%20371A%20OF%202003.pdf
https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC%20371A%20OF%202003.pdf
https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC%20371A%20OF%202003.pdf
https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC%20394A%20OF%202004.pdf
https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC%20394A%20OF%202004.pdf
https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC%20394A%20OF%202004.pdf
https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC%20410A%20OF%202004.pdf
https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC%20410A%20OF%202004.pdf
https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC%20410A%20OF%202004.pdf
https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC%20423A%20OF%202004.pdf
https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC%20425A%20OF%202005.pdf
https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC%20425A%20OF%202005.pdf
https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC%20425A%20OF%202005.pdf
https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC%20431A%20OF%202004.pdf
https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC%20431A%20OF%202004.pdf
https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC%20431A%20OF%202004.pdf
https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC%20432A%20OF%202006.pdf
https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC%20432A%20OF%202006.pdf
https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC%20433A%20OF%202006.pdf
https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC%20433A%20OF%202006.pdf
https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC%20433A%20OF%202006.pdf
https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC%20446A%20OF%202004.pdf
https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC%20446A%20OF%202004.pdf
https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC%20482A%20OF%202005.pdf
https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC%20482A%20OF%202005.pdf
https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC%20482A%20OF%202005.pdf
https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC%20508A%20OF%202006.pdf
https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC%20508A%20OF%202006.pdf
https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC%20761A%20OF%202006.pdf
https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC%20761A%20OF%202006.pdf
https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC%20761A%20OF%202006.pdf
https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC%201007A%20OF%202007.pdf
https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC%201007A%20OF%202007.pdf
https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC%201007A%20OF%202007.pdf
https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC-1512-Baani.pdf
https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC-1512-Baani.pdf
https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC%201687A%20OF%202008.pdf
https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC%201687A%20OF%202008.pdf
https://tcpharyana.gov.in/Licences/PLANS-LOP-SP/LC%201687A%20OF%202008.pdf

Sr. | License Date of Developer Purpose Total Develop Sector Validity of Date of
No No grant of Name Area of ment license grant of
license license Plan completion
(acre) certificate
57 27 15.06.2009 Kay-Kay Comm. 2.481 GMUC 66 14.06.2019 17.02.2021
Buildtech
/Spaze Tower
58 255 08.11.2007 Prajakta Comm. 5.656 GMUC 65 07.11.2015 20.05.2016
Colonizers
59 161 07.08.2008 Toucan Real Comm. 3.1675 GMUC 60 06.08.2018 11.07.2017
Estate
60 43 01.08.2009 Afresh Comm. 2.943 GMUC 66 31.07.2017 27.07.2017
Builders P
61 42 01.08.2009 Sh Roshan RGH 17.7062 GMUC 70 31.07.2017 25.07.2017
Lal, Smt
Sushila Devi &
others C/o
Tulip
62 41 04.03.2008 Bestech India RGH 10.7479 GMUC 67 03.03.2014 28.05.2019
63 104 15.05.2008 Splendor Land Comm. 2.708 GMUC 65 14.05.2018 21.06.2018
Base
64 2 24.01.2009 JMD Ltd. Comm. 2.8625 GMUC 62 23.01.2019 27.07.2018
65 236 22.10.2007 Gupta RGH 10.906 GMUC 70 21.10.2019 05.09.2019
Promoters
66 32 19.02.2008 Spaze Towers Comm. 2.9437 GMUC 69 18.02.2020 30.04.2019
67 88 28.10.2010 DLF New RPL 100.506 GMUC 73 27.10.2023 01.05.2013
Gurgaon
Homes
Developers
68 21 20.3.2012 DLF Home RPL 7.006 GMUC 73 19.03.2025 01.05.2013
Developers
69 109 26.10.2012 DLF New RPL 3.9 GMUC 73 25.10.2023 28.06.2017
Gurgaon
Homes Dev's
Pvt. Ltd.
70 23 17.05.2013 Commander Comm. 2.20 GMUC 63A 16.05.2017 24.01.2020
Realtors Pvt.
Ltd./
Blackberry
71 134 28.06.2008 Spaze Tower Comm. 3.956 GMUC 69 27.06.2018 25.06.2021
Pvt. Ltd.
72 132 25.08.2014 Premium AGH 5.06875 GMUC 69-70 24.08.2019 02.07.2021
Infratech Pvt.
Ltd. C/o Tulip
Infratech
73 131 28.06.2008 Ojos Comm. 2.425 GMUC 70 27.06.2020 23.08.2021
Developers
Pvt. Ltd.
74 20 07.08.2020 Emaar India Comm. 5.7354 GMUC 65 06.08.2025 28.01.2022
Ltd
75 222 17.09.2007 Picadly Hotels Comm. 3.64 GMUC 83 16.09.2013 22.06.2012
76 223 17.09.2007 Picadly Hotels Comm. 2.75 GMUC 83 16.09.2013 22.06.2012
77 225 19.09.2007 Tulip Infratech RGH 13.85 GMUC 89 18.09.2017 18.07.2017
78 22 12.02.2008 DLF Universal RGH 21.51 GMUC 90 11.02.2020 01.09.2020
79 43 05.03.2008 Mahindra Life RGH 17.17 GMUC 110A 04.03.2018 08.02.2018
Space
Developers
Ltd.
80 72 28.03.2008 DLF New RGH 10.80 GMUC 90 27.03.2020 01.09.2020
Gurgaon
Homes
Developers
81 73 28.03.2008 DLF New RGH 14.35 GMUC 91 27.03.2020 28.02.2018
Gurgaon
Homes
Developers
82 85 11.04.2008 Vatika Land RGH 19.36 GMUC 82 10.04.2018 19.12.2018
Base
83 114 01.06.2008 Vatika Land RGH 17.16 GMUC 82,83 31.05.2018 23.10.2019

Base




Sr.
No

License
No

Date of
grant of
license

Developer
Name

Purpose

Total
Area of
license

(acre)

Develop
ment
Plan

Sector

Validity of
license

Date of
grant of
completion
certificate

84

191

22.11.2008

DLF New
Gurgaon
Homes
Developers

RGH

12.06

GMUC

82A

21.11.2020

28.11.2019

85

61

28.10.2009

Magnum
International
Trading Co (P)
Ltd.

RGH

12.52

GMUC

84,83

27.10.2019

13.12.2019

86

64

05.11.2009

DLF New
Gurgaon
Homes
Developers

RGH

0.47

GMUC

82A

04.11.2019

28.11.2019

87

80

03.12.2009

DLF New
Gurgaon
Homes
Developers

RGH

2.64

GMUC

90

02.12.2019

01.09.2020

88

88

30.12.2009

DLF New
Gurgaon
Homes
Developers

RGH

11.10

GMUC

90

29.12.2019

08.11.2019

89

18

15.05.2017

Silverlake
Buildtech Pvt.
Ltd.

DDJAY-
APHP

12.86

Farukh
nagar

14.05.2022

01.03.2021

90

37

28.06.2017

Savyasachi
Infrastructure
Pvt. Ltd.

DDJAY-
APHP

9.04

Farukh
nagar

27.06.2022

11.01.2021

91

178

11.10.2008

Cordial
Infrastructure
Pvt. Ltd.

Comm.

Gual
Pahari

10.10.2014

12.08.2014

92

40

01.03.2019

Signature
Global Homes
Pvt. Ltd.

DDJAY-
APHP

6.29375

Sohna

36

29.02.2024

10.09.2021

93

130

07.12.2019

Signature
Global Homes
Pvt. Ltd.

DDJAY-
APHP

4.2625

Sohna

36

06.12.2024

10.09.2021

NOTE : The abbreviations used in the above table are as follows :-

AHP - Affordable Residential Group Housing Colony.
COMM - Commercial Colony.
DDJAY -APHP - Affordable Residential Plotted colony.
IT- Cyber Park.
RGH- Residential Group Housing Colony.
RPL- Residential Plotted Colony.



http://tcpharyana.gov.in/Licences/PDF%202017/18%20of%202017.pdf
http://tcpharyana.gov.in/Licences/PDF%202017/37%20of%202017.pdf
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Sr. | Developer License | Dated Purpose | Area Dev. Validity of | Cancelled Sector
No. | Name No (Acre) Plan license on Covered
1 Ardee city 58-67 of | 29.12.1995 | RPL 209.429 | GMUC | 28.12.2024 | 02.09.2021 | 51,52 &
1995 57
2 01-09 of | 15.02.1997 14.02.2025
1997
3 02-13 of | 17.03.1998 16.03.2025
1998
4 49-65 of | 08.11.2002 07.11.2024
2002
5 Pal 42 of 02.03.2008 | RGH 10.25 GMUC | 01.03.2014 | 12.08.2015 | 95
Infrastructure | 2008
& Developers
Pvt. Ltd
6 Skylight 203 of 15.12.2008 | Comm. 2.701 GMUC | 14.12.2012 | 09.03.2022 | 83
hospitality 2008
Pvt. Ltd. In
collaboration
with DLF
Homes
Developers
Ltd.
7 Pal 45 of 18.08.2009 | RGH 12 GMUC | 18.08.2013 | 27.05.2015 | 70A
Infrastructure | 2009
and
Developers
Pvt. Ltd.
8 Gentle 12 of 03.02.2010 | Comm. 1.6 GMUC | 02.02.2014 | 10.09.2012 | 66
Realtors 2010
9 New India City | 20 of 17.03.2011 | RGH 10.562 GMUC | 16.03.2015 | 24.10.2016 | 73
Developers 2011
10 Universal 88 of 28.09.2011 | Comm. 2.8375 GMUC | 27.09.2015 | 11.11.2019 | 70A
Buildwell Pvt. 2011
Ltd.
11 Parkwood 90 of 30.09.2011 | IT Park 14.5063 | GMUC | 29.09.2015 | 02.08.2018 | 74
Gurgaon IT 2011
Park Pvt. Ltd
12 Vesta Builders | 93 of 24.10.2011 | IT Park 6.19167 | GMUC | 23.10.2015 | 03.11.2016 | 70
2011
13 Celestial 101 of 29.11.2011 | Comm. 3.409 GMUC | 28.11.2015 | 04.01.2017 | 71
Estate 2011
14 RMS Estates 23 of 27.03.2012 | RGH 18.0625 | GMUC | 26.03.2016 | 30.07.2018 | 107
Pvt. Ltd 2012
15 Desert Moon 94 of 05.09.2012 | RGH 10.92 GMUC | 04.09.2016 103
Realtors Pvt. 2012 22.09.2021
Ltd.
16 Unitech Ltd 9 of 09.03.2013 | RPL 1.00 GMUC | 08.03.2017 | 18.05.2021 | 49, 50 &
2013 57
17 Travancore 14 of 03.04.2013 | Comm. 2.49 GMUC | 03.04.2017 | 20.07.2018 | 102
Marketing Pvt | 2013
Ltd
18 Ambience 60 of 16.07.2013 | Comm. 3.6562 GMUC | 15.07.2017 82
Infrastructure | 2013 09.07.2021
Developers
Pvt. Ltd.
19 Stanford 86 of 16.10.2017 | RGH 3.75 GMUC | 15.10.2022 11.03.2019 | 30 & 41
Developers & 2017
infrastructure

Pvt. Ltd.




Sr. | Developer License | Dated Purpose | Area Dev. Validity of | Cancelled Sector
No. | Name No (Acre) Plan license on Covered
20 Mahira 106 of 22.12.2017 | AGH 9.96875 | GMUC | 21.12.2022 | 09.05.2022 | 68
Infratech Pvt. 2017
Ltd. (Formerly
known as Sai
Aaina Farms
Pvt. Ltd.
21 Headway 79 of 16.10.2020 | RGH 10.44 GMUC | 15.10.2014 | 12.07.2021 | 103
Buildcon Pvt 2010

Ltd

NOTE : The abbreviations used in the above table are as follows :-
AGH- Affordable Residential Group Housing Colony
COMM - Commercial Colony
DDJAY -APHP - Affordable Residential Plotted colony
IT- Cyber Park
RGH- Residential Group Housing Colony.
RPL- Residential Plotted Colony.
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Sr. | License Date of grant | Developer Purpose | Total Develop Sector Details of penal
No | No of license Name Area of | ment action initiated
license Plan section 10 of Act
(acre) of 1975 due to
contravention of
license
conditions

1 58-67 of 29.12.1995, Gopal Das | RPL 209.429 GMUC 51, 52 FIR was lodged
1995, 15.02.1997, Estates and & 57 against the
1-9 of 17.03.1998 & Housing Pvt. licencee
1997, 2- 08.11.2002 Ltd. and companies and
13 of Others the Directors
1998 & under Section
49-65 of 10(1) of Act of
2002 1975.

2 71-75 of 28.10.1992, Malibu RPL 204.796 GMUC 47,48 FIR (0628 of 2020)
1992, 4-8 18.03.1993, Estate Pvt. & 50 was lodged
of 1993, 08.12.1994, Ltd. and against the
15-19 of 15.11.1995, others licencee
1994, 4-8 | 21.07.1997 & companies and
of 1995, 31.01.2008 the Directors
36-46 of under Section
1997 & 10(1) of Act of
15 of 1975.

2008

3 53-60 of 31.12.1994, Sheetal RPL 327.763 GMUC 47, 50, FIR (0067 of 2020)
1994, 9- 20.11.1995, International 51, 52 was lodged
24 of 12.05.2008 & Pvt. Ltd. and & 57 against the
1995, 98 17.05.2009 others licencee company.
of 2008,

08 of
2009
4 13-19 of 26.06.2002 Aerens Comm. 3.953 GMUC 53 FIR lodged vide
2002 Infotech Pvt. FIR No.279 dated
Ltd. and 13.07.2018
Senior
Builders Pvt.
Ltd.

5 106 of 22.12.2017, Mahira AGH 9.96875, GMUC 68, FIR No.175 dated
2017, 07.09.2021, Infratech Pvt. 10.44, 104, 18.05.2022 has
66 of 01.03.2019, Ltd. 5.40, 103, been logded by
2021, 10.09.2020, (Formerly 6.05, 95, 63A | DTP(E), Gurugram
31 of 27.11.2019 known as Sai 4.98 in Police Station
2019, Aaina Farms Rajendra Park/
24 of Pvt. Ltd ) Sector-65/ Sector-
2020, Czar 10, Gurugram.
128 of Buildwell Pvt
2019 Ltd.

6 103 of 05.09.2019 Ocean Seven | AGH 5.1 GMUC 70 Directions have
2019 Buildtech been issued vide

Pvt. Ltd. this office memo
dated 20.07.2022
to lodge FIR
against the
coloniser

7 64 of 21.08.2010 Brahma City | RPL 151.569 GMUC 60, 61, FIR No. 50 dated
2010 Pvt. 62, 63, 25.02.2022 has

Ltd./Krrish 65 been lodged by

Realtech Pvt. District Town

Ltd. Planner (Enf.),
Gurugram against
Krrish Realtech
Pvt. Ltd.
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No

License
No

Date of grant
of license

Developer
Name

Purpose

Total
Area
license
(acre)

of

Develop
ment
Plan

Sector

Details of penal
action initiated
section 10 of Act
of 1975 due to
contravention of
license
conditions

190 of
2008, 58
of 2013,
79 of
2014

22.11.2008,
13.07.2013 &
07.08.2014

Chintels
India Ltd.

RPL

166.42

GMUC

106,10
8 & 109

FIR stands lodged
in P.S. Bajghera
on 13.12.2018.
(FIR No.291
dt.13.12.2018)

32 of
2012

12.04.2012

Identity
Buildtech

RGH

GMUC

103

FIR No. 261 dated
16.08.2014 lodged
at Police Station
Bajghera,
Gurugram

10

94 of
2012

05.09.2012

Desertmoon

Realtors Pvt.

Ltd.

RGH

10.92

GMUC

103

Letter dated
07.10.2014 was
issued to District
Town Planner (E),
Gurugram to
initiate penal
action under
Section-10 of Act
of 1975

11

204 of
2007

11.08.2007

Raheja
Developers
Ltd.

RGH

10.688

GMUC

108

FIR lodged vide
FIR No.311
dt.03.08.2021

12

251 of
2007 &
09 of
2008

02.11.2007 &
17.01.2008

Chintels
India Ltd.

RGH

12.306

GMUC

109

FIR has been
lodged against the
developer,
Structural
Engineer and
others in the
incident dated
10.02.2022, where
the roof slabs of of
5 floors collapsed
in Tower-D of the
project.

13

32 of
2012

22.04.2012

Identity
buildtech
(Adal
landmark)

RGH

GMUC

103

Complaint was
sent vide this
office memo no.
973 dated
01.12.2015,

memo no. 770
dated 06.10.2015,
memo no. 698
dated 14.09.2015,
memo no. 657
dated 08.09.2015,
memo no. 637
dated 28.08.2015
and memo no. 288
dated 03.06.2016
for including the
name of offender
with FIR no. 85
dated 21.03.2015
at Police Station
Rajendera  Park,
Gurugram.




Sr. | License Date of grant | Developer Purpose | Total Develop | Sector Details of penal
No | No of license Name Area of | ment action initiated
license Plan section 10 of Act
(acre) of 1975 due to
contravention of
license
conditions
14 | 48 of 29.05.2011 Adal RGH 12.84 GMUC 86 FIR no. 295 dated
2011, Landmarks 02.07.2015 lodged
1000f PVt. Ltd. at Police Station
2012 (Earlier Kherki Dhaulan,
Called Era Gurugram
landmarks) Also, Complaint

was sent vide this
office memo no.
304 dated
27.05.2015 and
memo no. 678
dated 08.09.2015
and memo no. 713
dated 16.09.2015
for including the
name of offender
with FIR no. 295
dated 02.07.2015

NOTE : The abbreviations used in the above table are as follows :-

AGH- Affordable Residential Group Housing Colony
COMM - Commercial Colony
RGH- Residential Group Housing Colony.
RPL- Residential Plotted Colony.




s & forg e

gRAOT TR Td UM Ao fawrT, gRamn el a9 @ AN &R
faf e srfafe, 1975 @ aRT 3(3)(81) & TEd A= UBR & BIAA & YT B
foIT PIAMRORI B AT USH &Ral | O9RT o 04.082022 @ fafi=1 uaR @l
DA B R & foy R THu™ # ol 1296 98 e Y 2|

2. TSI YA UF UM /A D ey H— DlAMGOR GIRT AT SIS AToTT
Td srdifed fSoied ok faFG=l & ER DAl & WWRET IR R UG AARS
faprT wEl o fdd =1 @ 91€, 98 ORI 3 (6) Ud W 16 (1) & dgd FQed @l
IS B AHAT & | goiar A1 ATRe guidT FH1oa Y™ w1 & oy fiaere smaegand]
AR ST1d &R AT 2 |

3. 1975 & IATIH BT GRT 3(6) & TEd SNid & 91, MH oRT 3(7) vd 9 16(2)
@ TEd, JAIATT ghg Pob B Il B qre, foiRad H areer gawn, i ik wdl wR
QT AT 9RT Y& R Fahd o |

4 7 THUM § 9T 04.08.2022 TP 93 ASHAl & oy WG W9 U5 UaH
fy 2|

5 AR I8 XA @ Way H— IR daMEeR 1975 & A9 & dgd Ry g
AT DI B A o A7 yraEE B Setedn dxal 7, 0 Rfd A ewe SR 9T 8
UG 99 18 & T80 89N ¥GG fhar S Adbar 2 |

6 oTaT [y H 9T SaRT fAT6 04.08.2022 T 21 A PR 6y T € |

7 A Bl IAl B Sl b Geg H 1975 b AT B uRT 10 § fA=feRad
e gi—

(2) ST (1) & SYSEN GV glager FHId Sfer 19 f[Aeed a1 g AT
OYIH GIRT [orfegd d gifeiga ®lg ST SIREY], S FINT Tl &) darHiel
FYGT THAT § TAT IfT P FfIT TrHicr GREIY HYarl & 3rar dified @
THIeT @ oy Suerer 781 8 Jqr arHicl WiBIY &Y W BN YAl & aF
U GREYT @ qIEY qvard a7 [V ST HET—G9d W UY NP Y Hid
fergara g9 a7 fe s Ofa 3 o [@feT @1 iy, fe v @fda @ ST
faafor g v @ o7 &8 Ghar 8 o7 GFT SUENT 7 [ SygEl Hr
ToTETT [T & TT BIF 4T erar G o7 el 4 Ve Foore] 1597 a7
g Ol ST &7 H qiviad & @I o 817 a7 BIRY i & [oly B8 Tl
g 1% T 7 I SUPH! FoT GVl H ¥ AT 39 EIIT I FeH SEfiT
gIT T [ G o Rl &) @ SusEl & gt ol @ 13T R 1Y
T T Fle O @fea rd feT @l Gl @ Hiav [e9id AT v
TiET SIEEN B EGIe & STHR BRU AT H SFH VEdl & al
@i J7 O Fifegd B 9 ST Wid e @1 darer & o av v
aH IT HTT B FHDBT Fol AT H ¥GT AT I SETIH AT FHD




SEfIT I T [FFE, O] Y Relfd & @ SuaEl @ A6y §9 ol Bl
YT YT §Y Pl TGTT GIRT HY THaT &/

(3) Tle BTEIRT (2) & SJEfiT BT 7Y 1_T @7 fAfAfde gt & Hiav grorT
Te T Trar & @ [eed Srrar §9 14T 9Y &IV [onfega H wifigd #ig
3= fEBIY], A1 afesr #1 wHIGT qv W VW GUrd #Y WHdl & ol
SY TR B FHTES I @ o1y 3aeIE Fdid & a9 W SUrdl &1 A,
SIGY BT FHIT T O Ui @l a1, Jle Swd FITT gY YIarT T
P! TE & T O T H Y—vIored & Bl B &Y H avgel] I E11-

gvg SUEINT (2) @ ST Seer H qivid srafer @ wrEeT @ qd H
TT [Res a1 O IRIGT SN # gl & ardt & a5 [AErr e B
g U 3T SoolEl Tl TRl Y@al & dl a9 a1 V9T Fieagd SiEart
W OW QUM BY GHAT & Ol G Bl FHIE I @ fery S1aead goid
§ @ V¥ Ul @ &rrd, dle S@d HUT GY YAarT 7 1 T &, U
ZIIT W -TIvT & FHEAN & wT F Tl I E1A/

8 fImT A el Tou™ @ 14 AWal |, R agd| @ odf @) oot @l T3 3,
1975 & JAMAFTTT H gRT 10 & TEA IS[AS HIIATE! L& DI & |




	Details of license holders

